
GOVERNMENT OF MANIPUR 

OFFICE OF THE DEPUTY COMMISSIONER: BISJINUPUR 
MANIPUR 

No.: ELE-8-101/1/2023-DC(HPR)-BPR 

To, 

The Director (Printing & Stationary), 

Government ofManipur. 

Bishnupur, the 28th April, 2026 

Subject: Corrigendum to the Notice for Appointment of Administrative Committees of 

Gram Panchayats dated 27/04/2026 

Sir. 
With reference to the subject cited above, I am to enclosed herewith Corrigendum No. 

ELE-B-101/1/2023-DC(BPR)-BPR dated 28.04.2026 for correction with reference to the 

notification for Appointment of Administrative Committees of Gram Panchayats by this 

Office of even no. dated 27/04/2026 and request to kindly publish in Manipur Gazettte as 

Extra-Ordinary GaLette. 
Further, I am to state that the signed pdf file and word file has been uploaded at the 

website https://egazettemanipur.mn.gov.in and certify that the content in both word file and 

Pdf files is identical. 

Encl: 
I . As stated above. 

Yours faithfully, 

(Pooja Elangbam) 
Deputy Commissioner, 

Bishnupur Distric½ Manipur 



No.ELE-B-101/1/2023-DC(OPR)-BPR 

GOVERNMENT OF MANIPUR 
OFFICE OF THE DEPUTY COMMISSIONER, BISHNUPUR, 

MANlPUR. 

CORRIGENDUM 
Bishnupur, the 281h April, 2026. 

No.ELE-8-101/1/2023-DC(BPR)-BPR: TI1e Notice for appointment of Administrative 
Committees of Gram Panchayats in respect of Bishnupur District which has been constituted 
vide this Office Notice of even number dated 27/04/2026 appearing at Para No.2 may be read 
as follows:-

. "The tenn of the Administrative Committee for Gram Panchayat will be for a period of 6 (six) 
months or till the notification of next General Panchayat Election is issued by the State 
Election Commission, Manipur whichever is earlier" 

Further, the designation of person as mention in ANNEXURE-1:-Table 2 sl. no. 1, Table 4 sl. 
No. 1, Table 5 st.no. 1, Table 7 sl. No. 1, Table 8 st.no. 1, Table 10 sl. No. 1, Table 12 st.no. 
1 and Table 21 sl. no. 1 may be read as '·Chairperson·•. 

Copy to:-

(Pooja Elangbam) 
Deputy Commissioner, Bishnupur, 

Manipur. 

l. Secretary to the Hon 'ble Chief Minister, Manipur. 
2. Staff Officer to the Chief Secretary, Government ofManipur. 
3. Commissioner (RD & PR), Government of Manipur. 
4. Director (Printing & Stationary), Government of Manipur- to kindly publish 

as Extra-Ordinary Gazette in Manipur Gazette. 
5. Chief Executive Oflicer, Bishnupur Zilla Parishad. 
6. Block Development Officer, Nambol, Bishnupur and Moirang C.D. Blocks. 
7. District lnfonnatics Officer (NIC), Bishnupur, for uploading on District 

Website. 
8. District In fom1ation Officer (lPR), Bishnupur, for wide publicity. 
9. All concerned. 
10. Notice Board. 
11. Guard file. 
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